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REPORT OF THE DEPARTMENT-RELATED PARLIAMENTARY
STANDING COMMITTEE ON COALAND STEEL

S1. IR0 SARAT (e Ya30): SIS, H ST HATAT BT 3TaT AR Haelt
| (2015-16) & A1 vfdaes (@iagdl die | | sfafase wqfaaal/RwiRen
TRPR gRT B T3 BRATS & Aae H I Gfra eRren 3R svura e Tadi wemft
Ffifa & Fared ufiaded &1 ua ufa (@S T f=< ) 991 ued o wEdl g

REPORT OF THE COMMITTE ON EMPOWERMENT OF WOMEN

sfeht BEwer wrdF ((SER): 7eiey, § Yo § Aftasit o wrf g iR Afgan
AR & fore g gaard v uv R widaes 4 siafise fwive . SR g’
P TS BRATs & T8 F Afearrel &1 2faqai e o3 deeft afafa & uiad ufaded &t
T Ui (3 e fo=el ) |91 ued W R |

STATEMENT OF THE DEPARTMENT-RELATED PARLIAMENTARY
STANDING COMMITTEE ON ENERGY

#fl STET el WH (SR UQT): Heled, § fI=d dErera @ srga AR HaE
afffer (2014-15) & gge ufrded (Aiered diw ) | sidfie RmiRen ) SReR g
D TS HRary deeit IfT & 3red uftaed (Hiaedi e qun) & Ty 1 H Ifdfase
RN TR GRAR RT3 TS BRATS & Ga¢ & a9 Geford Soft Gef Gaaa wemft
FfAfa & fdavor o e afa @t T f2=h #) /9 ved W) waan g

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY
STANDING COMMITTEE ON LABOUR

MS. DOLA SEN (West Bengal): Sir, I lay on the Table, a copy each (in English
and Hindi) of the following Reports of the Department-related Parliamentary Standing
Committee on Labour (2015-16):—

(1) Eleventh Report on Action Taken by the Government on the observations/
recommendations of the Committee contained intheir Eighth Report (Sixteenth
Lok Sabha) on 'Demands for Grants (2015-16)' of the Ministry of Textiles;

(i) Twelfth Report on Action Taken by the Government on the observations/

recommendations of the Committee contained in their Fourth Report (Sixteenth
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(iii)

Lok Sabha) on the subject 'Regularisation of Casual Workers/ Artists of Radio
Kashmir, CBS Radio Kashmir and Doordarshan Kendra, Srinagar' relating to
the Ministry of Information and Broadcasting; and

Thirteenth Report on the subject 'Deployment of Contract/ Casual/ Sanitation
Workers for perennial nature of jobs in NDMC relating to the Ministry of

Home Affairs.

STATEMENTS OF THE DEPARTMENT-RELATED PARLIAMENTARY

STANDING COMMITTEE ON LABOUR

MS. DOLA SEN (West Bengal): Sir, I lay on the Table, a copy each (in English and
Hindi) of the following Statements of the Department-related Parliamentary Standing
Committee on Labour (2015-16):—

(@)

(i)

Statement showing further action taken by the Government onthe Observations/
Recommendations of the Committee contained in their Fifth Report (Sixteenth
Lok Sabha) on the Action Taken by the Government on the Observations/
Recommendations contained in the First Report of the Committee (Sixteenth
Lok Sabha) on 'Demands for Grants (2014-15)' of the Ministry of Labour and
Employment; and

Statement showing further action taken by the Government on the
Observations/ Recommendations of the Committee contained in their Sixth
Report (Sixteenth Lok Sabha) on the Action Taken by the Government on
the Observations/ Recommendations contained in the Second Report of the
Committee (Sixteenth Lok Sabha) on 'Demands for Grants (2014-15)' of the
Ministry of Textiles.

REPORTS OF RAILWAY CONVENTION COMMITTEE

SHRI T.K. RANGARAJAN (Tamil Nadu): Sir, I lay on the Table, a copy each
(in English and Hindi) of the following Reports of the Railway Convention Committee
(2014-19).—

(@)

First Report (Sixteenth Lok Sabha) on the subject 'Rate of Dividend payable
by the Railways to the General Revenues for the years 2014-15 and 2015-16
and other Ancillary Matters' relating to the Ministry of Railways (Railway
Board); and



